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Report of the High-level Fuel Policy 
Committee

1178 SHRI S A MURUGANAN- 
rilA M  Will tlic Minister of STLLl 
AND MINES be pleased to state

(a) whcthei any progitss has been 
made by the high-level fuel policy commi
ts e m its woik, and

(b) whether the committee t\ i11 be able 
to submit its report within the stipulated 
period of one year 7

THE MINISTER OF STATE IN THE 
MINISTRY OF STELL AND MINES 
(SHRI SHAHNAWAZ KHAN) (a) The 
Fuel Policy Committee’s work is at present 
in its preliminary stages

(b) While the Committee has not 
acirHri for extension of time so far, it is 
likely that it may not be able to submit 
itk report within the stipulated period of 
one year from October, 1970




